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activities in the camps for migrants 
from East PakiStan; 

(b) if so, whether any rules have 
been made for the utilisation 9If this 
aid; and 

(c) how much money has so far 
been given? 

The MiDister of Rehabilitation (Shri 
Tyaci): (a) to (c), With a view to 
providing facilities . for recreational, 
social, and cultural activities in 
camps for the new migrants from 
East Pakistan, a total sum of 
Rs. 64,239 has been .ancltioned I by 
the Government of India for the year 
1964-65. The expenditure on this 
account is to be restricted to the 
ceiling of Re. 1 per family per annum. 

Complaints agaJust Police 

462, Shri YashPBI Singh: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether it is a fact that the 
largest number of complaints received 
by the Samyul!:ta Sadachar Samiti 
from July to September, 1964 had 
been against the police; 

(b) if so, whether any analysis of 
the complaints had been carried out; 

(e) whether any cases of harass-
ment of complaints by police have 
also been brought to the notice of 
Government; and 

(d) if so, the action taken thereon? 

The Minister of State In The Minis-
try of Home Mairs (Shri Bathi). 
(a) The Samiti is a non-Government 
body. Informa lion is not therefore, 
available. 

(b) Does not arise. 

(c) and (d). The Samiti brought 
to the notice of Government during 
this period one case in which it was 
alleged that the complainant was 
harassed by the Police. - On enquiry 
this comPlaint was found to be base-
less. 

Bomb in Post 0fII.ce in lammu aD4 
IWbmIr 

f Shri "Yashpal SiDgh: 
Shri Oakar Lal Berwa: 

463'1 Shri Omkar Singh: 
l Shri H. V. KouJalgi: 

Will the Minister of Home Main 
be pleased to state: 

(a) whether a live plastic bomb 
believed to have been planted by the 
Pakistani saboteurs was recovered on 
the 9th October, 1964 from the post 
office at Ghasmand in the State of 
Jammu and Kashmir; 

(b) whether any investigation has 
been made in the matter; and 

(c) if so, the result thereof? 

The Minister of State In the MInis-
try of Home Mairs (Shri Bathi): 
(a) An explosive charge was recover-
ed from inside the Post office situated 
in the Grain Market at Jammu on 
the night of October 9, 1964; 

(b) and (c). A case under section 
4 of the Explosive Substance Act 
has been registered and investigation 
is in progress by the Jammu and 
Kashmir police, 
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